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wards defraying the char-
ges during the year ending
on the 31st day of March,
1968, in respect of ‘Other Capilal
Outlay of the Departmcnt of
Commumnications .’

1544 hrs.

APPROFPRIATION

The Deputy

Minister of Finanoe (Shri Morarji
Demal): 1 beg to move for leave to
introduce a Bill to provide for the
withdrawal of certain sums from and
out of the Consolidated Fund of India
for the services of a part of the fin-
ancial year 1967-68.

Mr. Chairman: The question is:

*“That leave be granted to intro-
duce a Blll t¢ provide for the
withdrawal of certain sumz from
and out of 'the Consolidated Fund
of India for the services of a part
of the financial year 1967-68."

The motion was adopted.

Shri Morarji Desal: I introduce the
Bill.

I also beg to movet:

“That ‘the Bill to provide for the
withdrawal of certain sums from
and out of the Consolidateg Fund
of India for the service of a part
of the Anancial year 1967-88, be
taken into considerstion.”

Mr. Chairman: The question is:

“That the Bill to provide for the
withdrawal of certain sums from
and out of the Consolidated Fund
of India for the services of a part
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taken into considerstion.”

The motion waz adopted.
Mr. Chalrman: The question is;

“That Clauses 1 to 3, the Sche-
dule, the Enwting!‘urmulnmd
theﬁuemmmojm,m"

The motion was adopted.

Clause 1 to 3, the Schedule, the
Enacting Formula and the Title
were added to the BilL

Shri Morarji Desal: I beg to move:
“That the Bill be passed.”

Mr. Chalrman: The question is:
“That the Bill be passed.”

Shri 8. M. Bl.nu'ju (Kanpur): Sir,
1 want to speak.. &

Mr, Chairman: I am sorry. That is
not allowed now., He should have
given previoug intimation,

Shri §. M. Banerjee: If there is no
time, that is a different matter, and I
can understmd. But.itther;j.fjnu,
then I have a right Yo speak.

Mr. Chairman: There is no time. So,
he may please resume his seat.

The question is:
“That the Bill be passed.
The motion was adopted.

1546 nrs.

DEMANDS* FOR SUPPLEMENTARY
GRANTS (GENERAL), 1068-87

Mr. Chairman: The House will now
take up discussion on the Supplemen-
tary Demands in respect of the General
Budget for the year 1086-67. Hon.
Members who have tabled cut motions
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$introduced/Moved with the recom mendation of the President.



